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[Diwan Charnan Lall.] what Mr. Sudhir 
Ghosh was saying was correct or not. Mr. T. 
T. Krishnamachari said that the late Prime 
Minister, Mr. Jawaharlal Nehru, never asked 
for military assistance. All that he asked for 
were implements, and his policy was quite 
clear. What Mr. Bhupesh Gupta says is 
absolutely correct. He wanted India to face 
this menace from China itself without the 
intervention of the armies of any other 
country or of the navy or of the air force of 
any other country. All that he asked for were 
implements.    That is all. 

(Several lion. Members stood tip.) 

THE DEPUTY CHAIRMAN: Everybody 
wants to speak. Just a short question. Mr. 
Mani. 

SHRI A. D. MANI: (Madhya Pradesh): On 
the last day that we met to discuss the Budget, 
Mr. Sudhir Ghosh made another statement, 
and that was that President Kennedy had told 
him that this aircraft carrier was in t:ie mouth 
of the Hooghly. This is a serious statement. In 
view of the fact that President Kennedy's 
name has been dragged in in the matter, it is 
the duty of the Prime Minister to come and 
make a statement here. 

SHRI G. RAMACHANDRAN (Nominated): 
I want to confirm what Mr. Mani said that 1 
met Mr. Sudhir Ghosh in the lobby and he 
said that he heard from the mouth of President 
Kennedy 

THE DEPUTY CHAIRMAN: Whatever 
happened in the lobby must not be cited here  
in the  House. 

THE MINISTER OF EDUCATION (SHRI M. 
C. CHAGLA): In regard to Mr. Bhupesh 
Gupta's statement that the Prime Minister 
should come here and make an official 
statement, that is difficult. May I just tell him 
that if he wants an official statement from the 
Prime Minister or the Minister of External 
Affairs, he should put down a Short Notice 
Question some time next week to suit the 
convenience of the Prime Minister or the 
Minister of External Affairs? My friend, the 
Minister of State of External Affairs will 
come and make a statement. 

SHRI BHUPESH GUPTA: Madam, the only 
thing I would ask you to consider is this. I 
thought over it. Then it takes time, and three 
or four days of propaganda will go on over 
this matter. Si' I believe that this statement is 
not true from my personal talk with the Prime 
Minister, why should it not be possible for the 
Prime Minister to come today and take note of 
an extraordinary statement made by a Member 
of this House from the Congress Benches, and 
say that it is not so ?   Why should it not be 
possible ? 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): The hon. Member has made the 
point. The general debate is still going on. 
The Minister will have a chance to reply. The 
Prime Minister may reply. Why should he 
insist that the Prime Minister should come 
and make a statement today ? The 
Government will take its own time and at an 
appropriate moment make a statement. 

THE DEPUTY CHAIRMAN: I think the 
Government has made the point very clear. 
The debate is going on. They have taken note 
of what was mentioned in this House and they 
will act upon it. We go to the next item of 
business, Resolution No.  1. 

RESOLUTION RE APPOINTMENT OF 
A PARLIAMENTARY 

COMMITTEE TO SUGGEST WAYS 
AND MEANS TO DEVELOP AGRO-

INDUSTRIES IN   THE   
COUNTRY—continued. 

SHRIMVII TARA RAMCHANDRA SATHE 
(Maharashtra): Madam Deputy-Chairman. I 
am very much thankful to the mover of this 
Resolution, Mr. Asthana, for giving us this 
opportunity to say something on this 
Resolution. Ours was a land of siijlam and 
suphlam and we had ample food and 
everything with us. In those olden days there 
were no communications, there were no 
facilities of communication, and the living .if 
the people was very simple. The population 
was less, but now we have increased it by 
crores and crores. In those days, every village 
was a self-sufficient village. AH those things 
which were necessary for the 
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to stay in a village, which were necessities, 
which were required, the villagers were 
able to make themselves. Now our ideas of 
the standard of living have changed. There 
are facilities of communication. The 
population has increased, and the land 
remaining constant, the foodgrains are not 
proportionately increasing which are 
needed for the growing  population. 

in tne olden days there were joint 
families and jnost of the people were 
depending on agriculture, and so the joint 
family was a great necessity at that time. 
The oldest of the eldest generation was the 
head of the family. There was bigamy also 
in those days, as many were required to 
work in the fields. Those days are gone. 
There are now single individual families. 
In a situation like this, the families are not 
able to feed all the people depending on 
land and they have to take recourse to 
industries. 

In the olden days and even now I find 
in some parts of India, for example, in 
Assam, the women spin in the house with 
hands and at the same time with their feet 
they go on thrashing with a log, the 
paddy. That way even now they are 
trying their best, but even then they 
cannot afford to rim the family on a very 
good standard. The standard is becoming 
very low. We want to give them some 
sort of relief in order to supplement the 
budget or the finance of the family. I 
know of many families which are staying, 
for example, in Ratnagiri in backward 
areas. Only one man works on the field 
and the other men go to the big cities 
like Bombay to work in the mills in order 
to bring money which will be useful for 
the family. In this situation, the Father 
of the Nation, Mahatma Gandhi, took 
resort to charkha. I learned from the 
literature that he went on thinking as to 
what should be the supplementary thing 
for the families in order to have some 
financial resources. There was one charkha 
in the lumber room which he had taken 
out and started spinning himself. He 
thought that this charkha would be help 
ful for the farmers who were idle for five 
months in the year, and also they could 
use it during leisure time in the working 
season. So, this charkha was introduced 
for use to the farmers. ' 
129 RSD—4. 

industries in the couhtry Then the 
idea of what he used to call vastra swalambi 
came into existence, that everybody   should   
spin   for   himself   and he should have his 
own garments and his own cloth which were 
necessary for him to protect the     body.    The 
charkha was distributed,   and   there   was   a   
time   when so   many   were      spinning.     
The   farmers who have got much time at their 
disposal should think   of spinning.    Now 
what we find is that this sort of idea is not 
taken up   seriously   and   it   is   not   
implemented in   the   way  it  should  have  
been  implemented.     If  the  farmers  spin  for  
themselves, if they  cultivate cotton seeds and 
grow   cotton   in   the   very   area   of   their 
farms, they will be able to get some cotton 
which will be necessary for their families. I 
know that some parts of India will not be able 
to grow cotton.   Even then they can have sheep 
and they can have wool.   The wool  can  be  
spun     and     they will  get woollen  clothes.    
Also  the    people    can grow silk worms and 
they can have some silk   cloth.     That      way   
they   will   have supplementary     business 
with which they will be able to pull on and 
maintain their families.    So the food and the 
cloth is the necessity.    That   was   why   
charkha   was introduced by Gandhiji.    I learn 
from the Khadi and Village Industries 
Commission Report that 17 lakhs of people are 
spinning and weaving.    Looking at the 
expenditure which is incurred by the Khadi and 
Village Industries Commission I think that it is 
a meagre number.   The khadi which is spun 
and woven is sent to the towns and there are 
Khadi Bhandars.   I think they are not run on 
the basis on which they should be run.    A  
private  dealer  will   always  look to the 
comfort of the customer.    He will ask him to 
come in and talk to him in a sweet  tongue.    
He  will  show him whatever stuff he has got, 
and make him buy. As   against  this,   if     you  
go  to  a  Khadi Bhandar the first question you 
will be put is whether you want to buy or not.    
He will show you only if you want to buy, 
otherwise  not.    That is  not the  way of 
behaving  with   customers. 

There is another thing. There is effort for 
centralisation of Spinning Industry and again, 
centralisation of Khadi. That should not 
happen. The producer also must wear. 
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[Shrimati Tara Ramchandra Sathe.] There are 
some other industries also which can be a 
supplementary business to our villager. But in 
India, unfortunately, everybody amongst us is 
not trying his best to work. Once we met a 
German lady visitor. She told us that in India 
she saw everybody as idle and that everybody 
is not working up to his or her capacity. 
Madam, I know there are some exceptions. 
For example, our late leader used to work for 
18 hours a day. So there are some exceptions 
but generally whichever strata he or she may 
come from, we are not accustomed to work up 
to our capacity. So, the lady visitor felt that in 
this way India would not be able to build up 
the economy and would not come up. She was 
telling how they built their nation within a 
short period of time. The idea is there. The 
implementation should also be there. 

Madam, I may mention that this Bardoli 
charkha, which was introduced in the 
beginning, was doing very well. Then came 
these Ambar charkhas. They have got 8 or 10 
spindles. That means we are going on the line 
of a mill. There is some mechanism for it. It 
has small springs and there is so much of 
mechanism that the people in villages are not 
able to repair them, with the result that 
hundreds and thousands of them are lying 
idle. 

I feel sorry to see another thing. These 
Ambar charkhas have been introduced in the 
cities. Women come there to work. Now, they 
feel that they should get Re. 1 or Rs. H per 
day from it, which is quite impossible. We 
cannot do like that. It is a supplementary 
thing, not the whole and sole thing. One 
cannot have full-fledged living means by  
Ambar charkha. 

SHRI D. P. KARMARKAR (Mysore): The 
hon. lady Member might be interested to 
know that 6 spindles are being tried and it is 
giving them a living wage of Rs. 1:25  to Rs.   
1-50 per day. 

SHRIMATI TARA RAMCHANDRA 
SATHE: I would like to see that. But how 
many of them? May be one or two units. 
Where are they? 

SHRI D. P. KARMARKAR: The one that is 
run is in Hubli near Dharwar. It is rendered 
possible by 6 spindles. It gives good 
employment to women. 

SHRIMATI TARA RAMCHANDRA 
SATHE: And what do they do with the khadi 
that is spun ? This khadi which is made 
everywhere, it can be stipulated that such and 
such persons or units or offices will use it 
compulsorily. The original idea was to give 
supplementary income to the villager. Later it 
was carried to the cities for which it was not 
meant. It was mainly meant for the farmer 
who is idle for a long period in the year. It 
gives supplementary business to him. Already 
in their report, the Khadi and Village 
Industries Commission were able to give Rs. 
50 a year at least. Of course, if we can give 
that much that would also be very nice 
because sitting in the village, it will be a 
supplementary business to the farmer. I would 
say that the villager must get this agro-
industry sitting in his very village. 

Then there are some agro-industries like 
oil, husking of paddy, pottery, making 
manure, dairy, poultry etc. These are some of 
the small industries introduced by the 
Community Development people as also the 
Khadi and Village Industries people. But the 
expenditure on all this paraphernalia is so 
high. This should be reduced. We should not 
introduce so many techniques or technical 
things in it. We should make something 
which should be made and consumed in the 
villages itself. 

Madam, this morning somebody put a 
question about plantation. In the olden days 
we remember we used to get cloth prepared 
from the fibre of plantain tree. We have 
ample plantain trees. In our villages we get 
ample plantain trees. If the Government goes 
on researching this thing    . 

THE DEPUTY CHAIRMAN: It was told in 
the Question Hour that that research is going 
on. 

SHRIMATI TARA RAMCHANDRA 
SATHE: Yes. But we have to do something 
soon. I remember we had that cloth thirty 
years back.    Why should we 
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go    on    just    researching and not imple-
menting   it ? 

THE DEPUTY CHAIRMAN: Because we  
need  superfine  cloth now. 

SHRIMATI TARA RAMCHANDRA 
SATHE: That was superfine. It had a definite 
shining but its only defect was that on being 
washed it used to get bad. 

Then, we grow so many vegetables but 
they are thrown away. These could be 
•dehydrated. Presently they are brought to the 
cities and sold at lower prices. So dehydrating 
of vegetables and tinning of fruits and all 
these things should be introduced. I have seen 
so many centres. They are doing these things 
to some extent. Though for the last 17 years 
we have been doing this, I would like to 
emphasise that for the implementation of this 
we require much more effort; till now we 
have not been able to do it economically. 
With these words, I support this Resolution. 

SHRI M. RUTHNASWAMY (Madras): 
Madam Deputy Chairman, I am glad to have 
this opportunity of taking part in this 
discussion and congratulate the hon. Member 
who introduced this Resolution on choosing a 
subject which is of great national importance. 
Personally and as a member of my Party, I am 
interested in the development of small-scale 
rural industry. We have always given top 
priority in the industrial field to small-scale 
and rural industries as against the large-scale 
industries becanse the bulk of the population 
in our country lives in villages. The 
employment potential in the rural parts is very 
much greater than the employment potential in 
urhan localities. It is in these rural parts that 
unemployment is the greatest. Add to the 
number of unemployed, 10 to 15 millions in 
the rural parts, the under-employed whose 
number goes to 100 millions. Now, in view of 
the importance of the development of rural 
industries what has the Government done 1 
Whereas the money spent on village and 
small-scale industries in 1961-64 is Rs. 125-64 
crores, the money spent on large-scale 
industries, or to be spent during the course of 
the Third Plan, is Rs. 2,993 crores. Even in the 
Fourth Plan, according 

industries in the country 
to the draft proposals, only Rs. 450 crores are 
to be allotted to small-scale and rural 
industries whereas Rs. 3,000 crores are to be 
spent on large-scale industries. This is a 
deplorable thing if you remember the fact that 
the contribution of small-scale industries to 
the national income is 85 per cent, whereas 
the contribution of large-scale industries to the 
national income is only 1 per cent, more, 
namely 98 per cent. One would have thought 
that a Government which is interested in 
increase in the national income would pay all 
attention to the development of small-scale 
and rural industries which contribute a 
percentage which is only 1 per cent, smaller 
than the percentage contributed by large-scale 
industries. Even in advanced countries like the 
U.S.A., more than 30 per cent of the 
population are engaged in small-scale 
industries. In the U.K., it is 27 per cent. In 
West Germany and all the highly advanced 
industrial countries, as high as 33 per cent are 
engaged in small-scale and rural industries. 
There is such a large number of small-scale 
industries. I am mentioning specially rural 
industries because there are small-scale 
industries which manufacture bicycles and 
sewing machines. I am not interested in them. 
I am interested in rural industries which have 
to do with rural life, with the village people's 
life and which can be pursued by the village 
people. 

I am having a list of 13 such industries like 
coir making or rope making, leather industry, 
making saddles, boots and shoes, building 
industry—masonry and bricklaying—
carpentry, the work of cartwright, improving 
our village carts which date from primeval 
times, without springs, without rubber tyres. 
Then there are traditional industries like 
blacksmithy, lock-smithy and carpentry. 
These can be developed with a view to 
improving the standard of life of the village 
people. Then there is stone quarrying. Stone is 
so plentiful in our country, and very little use 
is made of stone and stone industry. Road-
making would employ many, especially if we 
have large-scale road-making running to 
100.000 miles of new roads per year. It is only 
when we increase our road-making on this 
scale, that we shall within a reasonable  time 
be able to equip India with 
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[Shri M. Ruthnaswamy.] a road mileage 
that it requires for its economic development. 
Bridge building and road-making will employ 
millions of people. Then there is cycle 
repairing and then there is the manufacture of 
agricultural implements. Why should the 
manufacture of agricultural implements be 
taken up by large-scale industrial firms like 
Kirloskars? They may no doubt succeed in 
producing standard implements but what the 
rural people want or the village agriculturists 
want are agricultural implements suited to the 
soil, suited to the agricultural conditions of 
the country and specially available at a low 
price. 

As for the location of these industries, I 
would suggest that they should not be 
confined to the small villages. It is the market 
that must decide the location of these 
industries. Our villages are both economically 
and administratively not viable. 
Administratively village life is pestered by 
factions whereas, if you take the rural 
activities on to a higher level, namely, at the 
Panchayat Samiti or Pan-chayati Union level 
or the market level, namely, on the site of 
those periodical fairs known as Chandais in 
Tamilnad and as haats in North India, or to 
the small tehsil towns, it is there that we must 
locate these rural industries. If we do that, if 
we concentrate all these rural industries at the 
village Union Centres, at Panchayat Samiti 
Centres or in market centres, then it will be 
possible to have not only the Panchayat 
Governments in these centres but also to 
concentrate the economic life of the country-
side there and have a co-operative credit 
society, a co-operative stores, a rural indus-
tries centre for the training of people in the 
village industries in these Industrial Estates, 
as the fashion now is to call them. In these 
Estates, industries like that of blacksmithy the 
cartwright, locksmithy, basket-making, 
coopering, all these may be concentrated and 
they would help each other. 

I need not insist, after having said so much, 
on the superior advantage of small-scale 
industries. Increase of national income would 
be also facilitating the rise of the standard of 
living. Employment potential in these rural 
parts is much greater than 

in large-scale industries. I was only this 
morning reading an item of news in a German 
newspaper which said that these rural 
industries offered much greater resistance to 
depression, they are able to recover from such 
periods of depression quicker than large-scale 
industries because of the great number of 
units. These rural units are spread all over the 
country. On account of the large number of 
units, on account of their manifold 
connections with other kinds of economy—
agricultural trade and commercial economy—
on account of their inter-locking, with 
agriculture and trade, these rural industries are 
able to prosper, are able to help the 
development of agriculture and trade and are 
able, in the long run, to contribute more to the 
industrial progress of the country, the eco-
nomic progress of the country. Therefore, in 
view of the fact that there is the bulk of the 
population, even of this industrial population, 
on account of the superiority of the 
employment potential in these rural parts, on 
account of the contribution that the 
development of these rural industries may 
make to the raising of the income and the 
raising of the standard of living, I would plead 
that the Government pays serious attention to 
this appeal. Of course, they will say: 'We are 
for rural industries, we are for small-scale 
industries,' but they are also spending much 
larger funds—as I said, five times the money 
that is spent on small-scale industries—on 
large-scale industries. And what is the 
contribution to the raising of the national 
income that these large-scale industries make? 
It is only one per cent more than the small-
scale industries, whereas if top priority, 
superior priority were given to small-scale 
industries, they would contribute much more 
to the raising of our national income, to the 
raising of the standards of living of our peo-
ple, the majority of whom are in these rural 
parts than by spending all this money on 
large-scale industries. I do not say that we 
should not offer facilities for the development 
of large-scale industries, but leave the 
development of large-scale industries to the 
private enterprise, the private enterprise 
which, like the firm of Tatas, has done so 
much. They were pioneers in large-scale 
industries. The textile firms were pioneers in 
large-scale industries. Leaving the 
development of large-scale industries to prt- 
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vate enterprise, the Government should con-
centrate all its attention and the money, that is 
available, on the development of rural 
industries and thereby serve the cause of the 
real economic progress of this country. 

KUMARI SHANTA VASISHT (Delhi): 
Madam, this Resolution to-day is of very 
great importance and there are two or more 
aspects involved in industries In the 
agricultural field. There are various industries 
which are necessary for the development of 
agriculture. One is agriculture itself and there 
are others that are being developed like rural 
Industrial Estates, and particularly due to 
industrialisation, large tracts of land are being 
acquired in the rural areas, where the 
Government thinks that the population is 
much less. Or even in those areas, where the 
population is quite a bit—and those large 
areas are being acquired for industries in 
those areas— certain parts are earmarked to 
set up industries in the rural spheres so as to 
encourage and give a fillip to village indus-
tries in those rural areas. 

There are a few things which do not seem 
to be developing according to the plan and 
thinking of the Government in this respect. 
The Government is anxious to develop 
industries in the rural areas but the success of 
the rural industries has been almost negligible 
even in the Community Development 
programme. The weakest point in the whole 
Community Development programme is the 
rural industries, and while other schemes have 
flourished in the CD. programme—for 
example, supply of fertilisers or better seeds 
or even consolidation or colonisation etc.—
unfortunately the rural industries have almost 
failed, and it is a feeling that is expressed by 
our colleagues innumerable times that the 
rural industries are not doing well, that they 
are the weakest point in the Community 
Development programme, and sometimes, of 
course, much attention has not been paid to 
the rural industries, and sometimes, I think, 
the people have not had enough training to do 
that, or to be able to succeed in that. Due to 
various reasons, some negligence on the part 
of the Government and some lack of co-
operation on the part of ihe people at large, 
these industries, even 

in that programme, which is a very wide-
spread programme and has seen almost 
thirteen years of its existence, this particular 
activity has been one of the very weak links in 
the Community Development programme, 
and even other programmes of rural industries 
have not seen any marked success. The 
population also, from the rural areas to the 
urban areas, continues to move and the big 
towns, also the metropolitan towns are 
becoming bigger and more crowded; a stream 
of people is coming into the big cities, and I 
think it is very important not to allow the 
metropolitan towns to develop in this 
haphazard and unplanned manner, as they are 
developing at the moment, because thereby a 
large number of slums is created in all the 
metropolitan towns involving a tremendous 
outlay of money to remove the slums, to clear 
the slums and resettle the people elsewhere in 
some decent way. It is almost impossible in 
these metropolitan towns to have this 
population continuously coming, then 
removing them from the slums and then 
settling them elsewhere, and so on. And also 
it is necessary to develop some smaller towns. 
But the fundamental question is, and the more 
serious problem is to see that the village 
people remain in the villages and they have 
industries and they have supplementary 
income, so that the villages themselves 
become attractive enough for them to stay on, 
providing them with a decent living and many 
sort of modern things as they possibly can be 
provided with. 

In this thing a second feature that has come 
in the rural areas is the vast acquisition of 
land. Thousands and thousands and thousands 
of acres of land have been acquired, 
sometimes paying the owners a pittance, a few 
annas or so, per square yard, or, maybe, one 
or two rupees a square yard. Even in a city 
like Delhi, or a place six or ten miles out of 
Delhi, the money paid has been sometimes 
one rupee per square yard. And they want to 
set up industries in those areas thinking that 
they are going to benefit the rural people. But 
I may point out very humbly, Madam, that 
this does not help those people at all, because 
the Government wants to give them industrial 
plots, for the particular family whose land has 
been acquired.   And when 



 

[Kumari Shanta Vasisht.] they sell them 
back—the industrial plot or a housing plot—
they want to add up all their charges, i.e., 
development charges of about Rs. 10 a square 
yard, and some other charges, acquisition 
charges,—another three or four rupees per 
square yard or two rupees a square yard—and 
various other Governmental charges, overhead 
charges, and all the other incidental expenses 
that take place in this process of acquisition, 
so that the. man, whose land they buy for one 
to two rupees a square yard, they expect that 
he should get the benefit from the 
Government and be able to set up an industry 
getting about 300 square yards of area if it is 
for an industry or so, paying them at the rate 
of thirty to forty rupees per square yard, or 
that he may have a house when the entire 
village is acquired, or when the area around 
the village is acquired, then they expect that 
villager to buy, even for his own housing, land 
at the rate of, say, thirty rupees a square yard. 
Madam, you can very well imagine how a 
very ordinary poor man, who may have, say, 
ten acres of land or five acres of land or even 
less, how can he sell his land at the rate of one 
or two rupees a square yard and then buy it 
back again, to set up an industry for his so-
called rehabilitation, at the rate of about thirty 
to forty rupees per square yard in Delhi. This 
is extremely unfair to the village people 
whose land is taken away for almost nothing 
in Delhi, where the prices have gone up to Rs. 
500 per square yard, and then they are 
practically helpless. Even the ordinary but 
relatively well to do people of the rural areas, 
whose income is decent enough to maintain 
their body and soul together, to give them a 
decent sort of life according to the rural 
standards, even those people, when they are 
given some compensation of, say, Rs. 30,000 
or Rs. 50,000 or Rs. 1 lakh or Rs. 2 lakhs or 
even Rs. 3 lakhs, even if so much is paid to 
the people in the rural area as compensation, 
because they are not trained in anything at all 
they cannot set up an industry. They have had 
no training, not even have had any education 
to be able to go into any of the professions. 

Now, they have a very big sum of money 
but they do not know what to do with it. They 
do not even know where to invest it, 

what to do with it. Of course, the glamour of 
Delhi is there and they spend it, squander it 
away, and the money sometimes vanishes all 
too soon, from the ordinary, very ill-educated, 
or non-educated people in the rural area so 
that, when the Government is thus setting up 
industries taking away their land and the 
livelihood accruing to them from the land, 
they make them practically 'destitute in a 
period of two or three years. This will present 
before the Government a very serious social 
problem, because so many thousands of 
people from the rural areas would be 
displaced. They will be literally on the road. 
They will squander away their money. They 
will not have any other means of livelihood. 
They are not trained or educated for any 
particular job or any particular profession in 
life. 

The second problem with the vast num> ber 
of those people, whose land is acquired, is that 
even though in the village community they are 
looked upon as very decent, good, nice people, 
later on, they become practically ordinary 
labourers ia those factories or areas, and this is 
also aj sort of social problem before the society 
that, when they become ordinary factory 
labourers, their entire social structure is also 
undermined; their social life is undermined and 
they are not looked upon by society any more 
as decent people of the village but are looked 
upon as ordinary labourers, and that creates a 
different type of problem and, Madam, this is 
very hard _ on the village people, because the 
Government is wanting to establish industries 
in the rural areas also in this manner. But this 
should never be done near the big towns, 
because the price of land, of labour and all 
other things is very high near the big towns or 
in the big towns themselves. Even in places 
twenty miles from the metropolitan city of 
Delhi, land prices are going up like anything. 
Labour is not available; it is very expensive; 
generally it is not even available, and then vast 
armies of people walk into the city in the hope 
of getting jobs, so that slum conditions are 
created. I think it is better to have these 
industries in very far off areas, and you may 
develop even new towns with proper housing, 
with proper other welfare facilities there. But it 
should not be crowded near the big cities 
where very different types of prob- 
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lems are created.    So it is very necessary to 
do it that way. 

While discussing this I do not think that all 
these facts connected with agricultural 
industries and so on are really unknown to the 
Government, or even to people connected with 
the rural areas. The Committee will not be 
able to solve any problem. It will only delay 
matters. I do not think that a Committee of 
Parliament can really help in many ways, 
whether it is Delhi ills or anything else. 
People already know what are the ills of 
Delhi, what are the problems of Delhi and 
what are the difficulties in the Delhi set-up 
today. Nothing new is to be learnt; nothing 
new is to be explored today. So also about 
industries, about rural industries, very many 
people know and the Government knows even 
better as to what are the handicaps, 
difficulties, etc. But what is important is to 
take a few steps, and the Government may 
take Hiose steps in providing the people, 
especially the young boys and girls from the 
rural areas, with technical training—they 
siould be trained as technicians— and they 
may start large-scale technical institutes to 
prepare these vast number of people in the 
rural areas, so that the young boys who have 
passed the middle class or the matriculation or 
so, may become craftsmen, may become 
skilled labourers or may become skilled hands 
in the factories and so on. They may become 
supervisors or technicians or things like that 
so that they do not always remain at the 
lowest rung of the ladder. 

Also the Government may consider this; 
this may seem a very extraordinary sort of 
suggestion and the Government may not look 
upon it, or even examine it seriously, but 
probably the Government will examine it 
seriously when a very serious threat or a social 
problem becomes posed or is posed before the 
Government. The suggestion is this that the 
Government may set up industries paying 
their own share at 51 per cent of the capital 
and taking the rest from the people, whose 
land is acquired and who are given 
compensation to the tune of, say, Rs. 50,000 
or Rs. 30,000 or Rs. one lakh or Rs. two lakhs. 
They may take their capital also and pay them 
interest and all other money accruing thereon, 
pay them 

profits, etc.. and they may thus set up in-
dustries in partnership with the village people 
who may be left with a lot of money but who 
would not know how to use it, who would not 
be trained enough to undertake business 
themselves, who would not be trained enough 
to set up the industries and run them 
efficiently. Even when the village people set 
up industries, those industries do not succeed. 
They fail and the-money of the village people 
is lost. 

1 P.M. 

THE   DEPUTY    CHAIRMAN:    How 
much longer will you take? 

KUMARI SHANTA VASISHT: Only another 
three or four minutes, Madam. 

THE DEPUTY CHAIRMAN: All right, You 
may finish your speech. 

KUMARI SHANTA VASISHT: So I say the 
village people do not know how to start these 
industries properly. They do not know how to 
make their investments, how to invest their 
money properly and they do not have the 
know-how about the industry they propose to 
start. They do not have the necessary 
information. I think the Government should 
provide them with the necessary know-how 
and they should also set up a large number of 
technical institutions for them in the rural 
areas. The Government should itself become 
partner of the village communities or even 
through the co-operative societies the Gov-
ernment may have the major share of the 
capital and start the industries and then give 
these people the technical know-how. The 
Government can make use of the village 
people to the extent possible and also use the 
capital available in the villages. These people 
have their own money obtained through 
agriculture and they may also have the money 
got from the acquisition of the land. This sort 
of partnership with the village community as 
far as possible, should be there so that the 
village stands to benefit and at the same time 
industries can be established in those areas 
without uprooting the village people. They 
will be able to improve their economic condi-
tion and the migration of people to the cities 
will be checked. 
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[Kumari Shanta Vasisht.] 
Merely reducing the village people to the 

position of labourers, you are not doing any 
great service to these people. I know they give 
Ambar Charkha to the village people and they 
have shoe-making and various other industries 
in the villages, like potteries and things like 
that or making baskets and so on. But 
unfortunately they do not provide adequate 
living to the people. Poultry-keeping is doing 
slightly better in Punjab and Delhi where the 
people have taken to it. But these other things 
like Ambar Charkha, shoe-making and so on, 
do not give even 8 annas per day to the 
villagers. These keep the villagers almost at 
the subsistence level. It is not fair for us to 
give them industries which do not give them 
even a living wage and which reduce them to 
extreme poverty or destitution. That certainly 
is not going to help them to live properly. 
They should either live properly or not live at 
all. We should help them to live properly. 
Even the shoes which a large number of our 
chamars make in the villages, when they 
bring them to the towns, they find that there 
are no marketing facilities. Government 
should provide them with the necessary 
marketing facilities and also develop those 
industries in the villages which will have a 
good market. But as it is, very often, these 
people from the villages have to sell their 
products at a lower price, even less than their 
cost of production. Those industries that are 
already there, they do not give these people 
even their cost of productibn. Therefore, we 
should not encourage those industries which 
keep these people at a very low economic 
level and I think the Government should think 
about this matter. They should also go in for 
making rural agricultural implements and 
these units can be set up in the rural areas and 
the people can be given better implements. 
They can make other things also which have a 
great demand. 

I do not agree with Shri Ruthnaswamy that 
the Government should take up only the 
small-scale industries, because the private 
sector cannot go in for the heavy industries. 
The heavy industries will have to be run by 
the Government. 

SHRI M. RUTHNASWAMY: Has Gov-
ernment invited them? 

KUMARI SHANTA VASISHT: I think 
Government has enough experience. Even in 
the matter of steel they had to do it. 

SHRI M. RUTHNASWAMY: What about 
the Tatas? 

KUMARI SHANTA VASISHT: Their 
capital is much less. 

SHRI M. RUTHNASWAMY: But they 
produced more than the Government. 

KUMARI SHANTA VASISHT: We know 
what happened in the initial stages. If you 
study the history of Tata's steel production, 
you will find that they took a long time. There 
is the question of risk and even in the Airlines, 
you will remember there was fhe question of 
risk and the private sector was' not willing to 
incur the losses. Therefore- the Government 
had to take it over. Therefore, where there is a 
big risk and the outlay is also very large, the 
private sector cannot take up the matter and 
the Government will have to take it up. As I 
said, the Government should set up these 
industries etc. keeping in view the facilities 
and conveniences of the rural people, with the 
definite objective of improving the condition 
of the rural people. If the way of rural society, 
the rural set-up is damaged and a large 
number of slums are created there and the 
social structure is broken up and the city 
cannot adjust to these people and these people 
cannot adjust to the cities, then all sorts of 
problems will follow. That will not help us in 
any way at all. We will not be doing any 
service to the village people. We will have to 
set up suitable industries in their own areas 
and help the village people to improve their 
condition. That will be a service done to 
improve their condition. That will be a service 
done to them. Otherwise, we will be doing 
them.a great disservice. 

Thank you, Madam, for giving me more 
time. 

THE DEPUTY CHAIRMAN: The House 
stands adjourned till 2-30 P.M. 

The House then adjourned for 
lunch at five minutes past one of the 
clock. 
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The House reassembled after lunch at half 
past two of the clock, the VICE-CHAIRMAN 
(SHRIMATI TARA RAMCHANDRA SATHE) in the 
Chair. 

SHRI N. PATRA (Orissa): I support this 
.Resolution on the agro-industries and while 
supporting it, I should like to say that its 
importance in the general economic promotion 
and industrial development of the country was 
recognised even at the time of the framing of 
the First Five Year Plan. Efforts were made on 
an all-India basis for the promotion of village 
and small-scale industries and a sum of Rs. 
43,68,00,000 Avas provided in addition to the 
setting up of All India Boards for the 
promotion of village and small-scale 
industries. It was only during the operation of 
the Second Five Year Plan that much 
importance was given to this subject. Before 
the Second Five Year Plan came into 
operation, a committee under the 
chairmanship of Mr. Karve was appointed and 
this committee was asked to recommend the 
distribution of a sum of two hundred crores of 
rupees earmarked for this purpose. Mr. Karve 
stressed the importance of co-operative units 
for achieving this purpose and he wanted a 
number of such co-operatives to be estab-
lished in the lakhs and lakhs of villages of 
India. During this period the supply and 
marketing co-operatives were established. 
Government assured these organisations 
support for the price and also help to 
withstand competition from the larger 
industries. In addition, scientific and training 
programmes were also set in motion. The 
National Small Industries Corporation was 
established with a capital of fifty lakhs of 
rupees, and paid-up capital of twenty lakhs of 
rupees and with branches at Hyderabad, 
Calcutta and Madras. These Tegional 
organisations were set up to aid and advise the 
establishment of village industries. 

With all this, not much improvement was 
made in the matter of the employment of the 
large mass of people whose number is 
increasing day by day. Though there is a large 
employment potential, fifteen million people 
were found to be unemployed or under-
employed at the end of the  Second Five Year     
Plan.    While 

framing the Third Five Year Plan, it was 
decided to do away with the disparities 
existing between the people living in the rural 
areas and in the towns. It was, therefore, 
decided to promote these industries in the 
Third Five Year Plan and the urgency of 
promoting rural industries was kept in view 
by the planners. It was stated in the Plan: 

"An important objective of the Third 
Plan is to develop efficient small-scale 
industries in small towns and rural areas so 
as to increase the employment oppor-
tunities, raise income and the standard of 
living and bring about a more balanced  
and  diversified  rural  economy." 

Though this objective was enunciated, 
nothing much was done. We are seeing 
disparities in income; we are seeing large 
industries coming up just like those at 
Rourkela, Bhilai and Durgapur and in so 
manv other places but the villages situated 
nearby these big plants seem to be dege-
nerating and seem to be neglected. About 
eighty per cent of our people living in the 
villages enjoy forty-five per cent of the 
national income while twenty per cent of the 
people living in towns enjoy about fifty-five 
per cent of the national income. Thus we see 
a great disparity still existing in the country, 
and to wipe out such disparities you have to 
promote this agro-industrial sector and give 
more help. 

Just now, my hon. friend mentioned that a 
sum of three thousand crores has been 
invested or has been loaned out for the 
promotion of these big industries while only 
four hundred crores are given for the small-
scale industries. The employment potential of 
this sector is eight per cent whereas 
employment potential of the big industrial 
sector is only nine per cent. But you have 
allotted that sector a huge sum of three 
thousand crores whereas in the case of the 
small sector, where the employment potential 
is eight per cent you have allotted only four 
hundred crores of rupees. The difference is 
only one per cent and even then you have 
allotted a huge sum of three thousand crores of 
rupees and in the case of the small industries 
where the employment potential is eight per 
cent, you have given only a small amount of 
four hundred crores.    Millions and millions 
of 
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[Shri N. Patra.] people, Plan after Plan, are 
going without full or partial employment. 
Some effort has to be made to promote these 
industries. Even in the United States of 
America, this is recognised and Mr. Henry 
Ford, who is one of the richest men, has 
diversified his industries. He has written in his 
autobiography, "My Life and Work": 

"Wherever it is possible the policy of 
decentralisation ougrft to be adopted. We 
need instead of mammoth flour mills a 
multitude of smaller mills distributed 
through all sections where grain is grown. 
Our communities ought to be more com-
plete in themselves. They ought not to be 
entirely dependant on rail transport. Out of 
what they produce they should supply their 
needs and ship the surplus. The chief 
injustice sustained by a farmer is that he 
being the greatest producer is prevented 
from being also that greatest merchandiser 
because he is compelled to sell to those who 
put those produces in a merchantable form. 
In spite of the farmer being the greatest 
producer he is now perhaps the poorest man 
in the country. The only way to make him 
also share the wealth produced by him is to 
put up rural industries." 

But what do we see? We talk about so many 
things in India for the betterment of the rural 
population and the poorer people but our deeds 
are quite contrary. We do not execute our 
plans. We promise so many things at the time 
of the elections and what do we see now? We 
are going to support the private capitalists who 
have duped us. They promised to set up 
fertiliser factories but they have not fulfilled 
the targets set for them but still we are going 
after them. Why don't you put more money in 
this agriculture sector, diversify the economy 
and promote such industries in areas where 
you have a large population going without 
employment? Unless you satisfy their needs, 
what is the use of your boasting that you are 
ruling over a vast country, that India is the big-
gest democracy and that you have adopted a 
socialist economy? There is no use merely 
saying all these things and then going to the 
electorate after every five years and try to 
deceive them by not providing enough work 
for the growing number of 

unemployed. You must create employment 
potential for them and therefore you must 
make all efforts to promote agro-industries so 
that vast numbers of these people do not go 
without employment. While giving licences to 
these big people, you can put a ban just as Mr. 
Henry Ford has done that they should 
diversify the industries,, and you should ask 
them to get compo-ponents and other ancillary 
parts from other sectors of industry set up in 
the rural areas. This power rests with the 
licensing authorities. Instead of going in for 
big industries here and there and leaving vast 
number of villages to be impoverished you 
must try to do this especially when we have 
seen with our own eyes the results that we 
have so far got. After investing about Rs. 
3000' crores in big industries, the employment 
potential has not gone even to 10 per cent 
while with an investment of only Rs. 400 
crores here you could get 8 per cent 
employment potential. So why should you not 
think of putting in more money in agro-
industries and rural industries? I therefore 
support the Resolution which recommends the 
promotion of agro-industries in the  country. 

Thank you. 
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(Time bell rings.) 

 

SHRI S. C. DEB (Assam): Madam Vice-
Chairman, the Resolution has attracted many 
Members to express their views on it. Our 
Law Minister intervened in the debate and 
gave a picture of the things that are going on 
on the part of the Government. The main 
theme of the ResoluTion is to suggest ways 
and means to develop agro-industries in rural 
areas where agriculturists are residing. 

Madam, the unemployment question is a 
very vital question in the country, and though 
the Government has been telling us what steps 
and measures are being taken, but 
unemployment is increasing year after year. 
Why? In the rural areas unemployment and 
under-employment both are there. In the urban 
areas those who get only some education do 
not get any employment But in the rural areas 
this is a chronic disease. I am stressing on the 
agricultural labour. While giving his views on 
some of the points, in the general discussion 
on the Budget out esteemed friend, Shri 
Khandubhai Desai, stressed upon agriculture 
labour. It is a very chronic problem-
Agricultural labour forms a very vital part of 
our rural population. They have no land, and 
those who have land employ the labour to 
their advantage. Agricultural labour is such 
that for employment it always depends upon 
other people. When the labourers get some 
employment on big farms, they get some job 
for their livelihood.   But for all the year round 
they are 
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[Shri S. C. Deb.] not getting employment 
though the Government    is    proclaiming    so 
many land reforms, land ceiling and so many 
things as being    introduced.    But everywhere   
you find a large number of village population; 
they have to    run from    place to place. Some 
hon. Members complained tHat they are 
coming to towns and cities to create problems.   
If they do not come to towns where should 
they go ?   Unless they are employed,    unless 
they    are economically settled they have to 
find some employment somewhere for 
themselves.     So they are running from place 
to    place.   I    know about my own State.   
From my neighbouring State, people are 
running there.   Some get   employment as   tea   
garden   labour, some in road    works,   some 
as rickshaw pullers.   These people are    
running from place to place, but proper 
employment is not there.    If   this   chronic  
disease is not manfully  taken  care of  by the  
Government, boldly taken care of by the 
Government, if concrete schemes are not put 
up and if people are not employed in them, we 
cannot boast of our democracy,    we cannot  
say  that we  are  doing so many things for 
creating employment. You know that there is 
the question of rural electrification. But what is 
being done? Here our Minister was telling 
about 45 pilot projects that are there, but what 
are they for this vast country? What can be 
done by these projects ? 

THE DEPUTY MINISTERS THE MIN-
ISTRY OF LAW (SHRI JAGANATH RAO): They 
are experimental. 

SHRI S. C. DEB: Experiments will not do. 
You are faced with a very difficult situation. 
You cannot solve it in this way. You must 
take effective measures. You most find out 
plans. The Planning Commission is doing 
many things. There are many plans but how 
far are they being achieved, how far are they 
being implemented, how far has 
unemployment problem been solved ? These 
are to be seen. Forty-five projects will not do 
to serve the vast population of this country. It 
is a gigantic problem. So my submission is, 
unless you take concrete steps and concrete 
schemes to develop industries in the rural 
areas, things will not improve. Madam, you 
were pleased to intimate in this con- 

nection that the Khadi and Village Industries' 
Board is doing something. But what do they 
do ? They have asked the States to survey the 
areas and find out the industries that can be 
taken up. I know about my own State. There 
also the Khadi and Village Industries 
Commission have taken up small industries 
but it is not enough. It is a drop in the ocean. 
They select a few industries but there are 
potentialities and there is scope for developing 
small industries, village industries in the rural 
areas, but sufficient attention is not given by 
the Government to solve that problem. That is 
my humble opinion. Unless the Government 
has taken concrete measures to solve this acute 
problem, no people in the rural areas can 
always remain asking Government or those 
who have ways and means to give them 
employment. This cannot do. So small 
industries, village industries, should be 
surveyed, organised .and developed. This 
problem cannot be neglected any further. 

Our late Prime Minister was telling us that 
unless you develop cottage and small 
industries and generate power in the rural 
areas, this acute problem cannot be solved. I 
know about the intention of the Government. 
The Minister was telling that the Planning 
Commission have schemes and also a 
Committee but what efforts have been made? 
We must know the result. Though there are 
schemes and plans, implementation is not 
there. People are not getting the benefits. 
There are many agricultural products which 
can be organised and developed as small 
industries. There is food processing. From 
earth you can get other things. Gur industry is 
there. There are hundreds of things you can 
do. In the British times, we made a survey of 
some areas and we saw that there were many 
potential things in the villages. The villagers 
also know these. They are able-bodied men 
but because they are not properly organised or 
given employment, they are nowhere. So my 
request to the Government is this. The pilot 
schemes etc. will hot do. What we want from 
the Government is that they should face the 
problem with boldness and courage and con-
crete programmes should be drawn up and 
implemented, otherwise this unemployment 
problem   cannot be solved.    We have a 
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separate Social Security Department and we do 
not doubt the intentions of the Government. What 
we are urging is the proper implementation of 
these schemes and programmes that they are 
always talking about. You know that the 
industrial labour is more organised but these 
poor landless labourers have no organisation. 
The I.N.T.U.C and the Congress are always 
asserting that the agricultural labour should be 
organised and proper provision should be made for 
them but the unfortunate thing is, the industrial 
labour is organised and the Unions are there to 
look after their interests, but the agricultural 
labourers are not organised, and though some of 
the present leaders are crying for them, but for all 
practical purposes no organised labour movement 
of agriculturists is there to focus their grievances, 
to develop an organisation and to find 
employment for them.    Thank you. 
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The Resolution* was, by leave, withdrawn. 

RESOLUTION RE APPOINTMENT OF 
A PARLIAMENTARY COMMITTEE TO 

ENQUIRE INTO INADEQUACIES OF 
DELHI'S CTVIC ADMINISTRATION 

THE VICE-CHAIRMAN (SHRIMATI TARA 
RAMCHANDRA SATHE) : We go on to the next 
Resolution of Mr. Gujral. The time allotted is 
two hours and thirty minutes. 

SHRI I. K. GUJRAL (Delhi): Madam, with 
your permission, I beg to move— 

"That this House is of opinion thai 
Government should appoint a Committee 
consisting of Members representing both 
Houses of Parliament to enquire into the 
inadequacies in the civic and administrative 
organisation of the Union Territory of 
Delhi and to suggest remedial measures." 

Madam, if any argument was needed for a 
different and adequate set-up for Delhi it has 
been provided today, and the argument was 
that we get very little time or almost no time 
to focus attention on the problems of this 
town. Even when we take resort to this un-
official or non-official measures of bringing 
forward resolutions, unfortunately the time 
that we get at our disposal 

*For text of Resolution, vide col. 385 of 
Debate dated  19th February,  1965. 


